THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR
.., ORDER SHEET

" APPLICATION NO.:

Applicant (S) Respondent (S)

Advocate for Applicant (S) ‘ Advocate for Respondent (S)

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL

08.02.2010

CP $2/2010 (OA No. 174/2005)

Applicant presant in person.

Heard the applicant present in person.

For the reasons dictated separately, the CP is
dismissed. '
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